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(b) and (c). As the Administrative Reforms
Commission was examining various questions,
including the proper organisations of the
Government of India Ministries, the re-
commendation was not pursued further.

(d) Copies of the Report’ have been
placed in ‘the Parliament Library,
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ReECRUITMENT  PoOLICIES IN
GOVERNMENT PREss, NASIK
6047. Shri Z. M. Kahandole : Will
the Minister of Health and Family Plann-
ing and Works, Housing and - Urban
Development be pleased to state :
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() whether it is a fact that the Mana-
ger of the Government Printing Press at
Gandhinagar, Nasik (Maharashtra) does
not even call for interview the Scheduled
Caste and Scheduled Tribe candidates seek-
ing hnical employ and so the
employment percentage policy of Govern-
ment is not followed there; and

(b) if so, whether Government propose
to stop this ?

The Minister of Health and Family
Planning and Works, Housing and Ur-
ban Development (Shri K. K. Shah) :
{s) No. The Policy of employment of can-
didates of the Scheduled Castes and Sche-
duled Tribes is being followed.

(b) Does not arise.

RECRUITMENT TO THE GRADE OF
A.E.8.anp A. E. E. S. CLass
II C. P.W.D.

6048. Bhri 8. D. Somasundaram :
Will the Minister of Health and Family
Planning and Works, Housing and Ur-
ban Devel t be pl i to state :

() whether it is a fact that the Central
P. W. D. hes decided to stop recruitment to
the grade of A. E. 5. and A. E. E. 5. Class
II as published in the latest C. P. W. D.
News letter ;

(b) whether it is also a fact that no
requisition has been placed with the U. P.
S. C. for appointment on the basis of 1970
examination ;

(c) if so, whether it is proposed to with-
draw the requisition placed with the U. P.
S. C. for 1969 ination also as the
smounting to the decisions taken on (a)
and (b) are the same ; and

(d) if the reply to (a) and (b) be in nega-
tive, the action taken in avoiding such re-
peated mis-statements published and as to
how soon the decade old rule will be modi-
fied ?

The Minister of Health and Family
Planning and Works, Housing and
Urbaa Development (Shri K. K. Shah):
(a) No Sir. But the question whether
direct recruitment to the grade of Assistant
Engineer (Civil) and Assistant Engineer





